
Nam
e of the corporal!! debtor: Coral lnfrasold Private U

m
lted 

D
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m
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R
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Annexure 7 

U
st of operational creditors (G

overnm
ent Dues) 

5. N
o. 

D
etails of C

1lm
ant 

D
etails of claim

 received 
D

etails of claim
 adm

itted 

D
epartm

ent 
G

overnm
ent Identification No. Dall! of receipt Am

ount claim
ed 

Am
ount 

Nature of Am
ount 

W
hether 

ofclalm
 

claim
 

covered by 
related 

adm
itted 

1ru1rantee 
I party? 

1 Central Board 
G

ovt. of India, 
22.02.2021 

1,29,80,110.00 NA 
NA 

NA 
NA 

of Direct Taxes 
D

eptt. O
f 

Revenue, Incom
e 

Tax D
eptt. 

Blkaner, G
ovt ID 

Card No: 146 
Dated U

.06.2019 

2 Krlpa Shankar 
Central 

15.02.2021 
16,50,969.00 

NA 
NA 

NA 
NA 

M
eena, 

Governm
ent 

D
eputy 

O
fficer 

Com
m

issioner 

Am
ount of 

Am
ount of 

Am
ount of 

contingent 
any m

utual 
claim

 not 
claim

 
dues, that 

adm
itted 

m
ay be set• 

off 
%

ofvotfng 
share In 
CoC 
NA 

NA 
NA 

NA 

NA 
NA 

NA 
NA 

Am
ount of 

clalm
under 

verification 

1,29,80,110.00 

16,50,969.00 

(Am
ount In 

Rs.) 
Rem

art<s, If 
any 

O
ut of the 

total am
ount 

claim
ed, dues 

specific to the 
project CRK as 
on 25.11.20 
are not yet 
ascertainable 
O

ut of the 
total am

ount 
claim

ed, dues 
specific to the 
project CRK as 
on 25.11.20 
are not yet 
ascertainable 


